DELHI VIDHAN SABHA
BULLETIN PART - II

( General information relating to Légiéiatiunrand;other-matteti )

Thursday, March 23, 2000/Chaitra 03, 1922 (Saka)

No., 70

ELECTION TO COMMITTEES

The following dates have been fixed for
nominations, withdrawal of candidature and for
i{f necessary, in connection with

receiving
holding elections,
the Committee on Public

Accounts, Estimates Committee and Government Undertaking COmm%ttee,

motion in respect of which were

adopted by the House on 23.3.

000: =

S1.No. Name of Committee NoO. of Last Last Date of
members date date election
to be for for (if necessary.
elected nonmi- with-
nations drawals
1. Committee on - 27, 3. 2000 L29,3.290‘0 31.3.2000
Public Accounts upto upto from 10,00 A.M,
4,00 P.M. 4.00 P.M. to 12,00 P.M. 1n
Members Lounge
0ld Secretari-
at, Delhi.
2i committee on 7 T =do=- ~do=- .
Estimates LE :
3. Committee on Government 7 ~do=- ~do=- ~do=-
Utdertakiings
MOTE 3 1. Necessary forms are available with the Notice Branch.

24 No form will be entertained after the stipulated

date and time.

S.K. SHARMA
SECRETARY

20
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